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MINISTRY OF AGRICULTURE
(Department of Agriculiure and Cooperation)
NOTIFICATION
Mew Delhd, the Thth November, 2005

5.0. 1588(E).—In cxercise of the powers conferred by sub-section (3) of Section 1 of the Protection of Plant
Varietiesand Farmers' Rights Act, 2001 (53 of 2001), the Central Government hereby appomnts the 1th day of November.
2003, 4s the date on which the following sections of the said Act shall come into force, namely —

(1} Sections 2 to0 13 (both inclusive); and
(2} Becuons 95 1097 (both inclusive).
[F Mo, 1=272003/8D-V]
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NOTIFICATION
Mew Delhu, the 11th November, 2005

5.0. 1589(E).—In exercise of the powers conferred by sub-section (1) 6f the Section 3 of the Protection of Plant
Vaneties and Farmers’ Rights Act, 2000 (53 0f 2001), the Central Government hereby establishes the Protection of Plant
Vameties and Farmers’ Rights Authority for the purposes of the said Act consisting of the following Chairperson and
memtbers, namely —

Chairperson appointed under clause {a) of sub=section (3) of Section 3:

D S. Nagarajirn — Chairperson
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Members appointed or nominated under clause (b) of sub-section (5) of Section 3 ;

{
(i)
(i)
(™)

(v)
{vi)
(vii}

(viii}

(1x)

{x)
{xd)
)

{xi)

(XIV}

{xv)

The Agriculture Commissioner, Governmenl of India, Department of Agriculture  — Member, exofficio
and Cooperation, New Delld.

The Deputy Director General incharge of Crop Sciences, Indian Council of — Member, exofficio
Agricultural Research, New Delhi

The Joint Secretary incharge of Seeds, Government of India, Department — Member, ex officio
of Agriculture and Cooperation, New Delhi,

The Herticulture Commissioner, Government of India, Deparinient of . — Member, ex officio
Agriculture and Cooperation, New Dethi,

The Director, National Bureau of Plant Genetic Resources, New Delhi. — Member, exafficio
Adviser Grade-1, Government of India, Department of Bio-Technology, New Delli — M=mber, ex afficio

Jownt Secretary (Conservation), Government of India, Ministry of Environment — Member, exofficio
and Forests, New Delhi

Joint Secretary and Legal Adviser, Government of India, Department of Legal — Member, ex ufficio
Affairs, Ministry of Law and Justice.

One representative from a National or State level Farmers” Organization. — (Vacant}

One representative from a tobal organization, — (Vacant) )
One representative from the Sced Industry, — {Vacant)

Director of Rescarch, Punjab Agricultural University, Ludhiana. — Member

One representative from a National or State level Women's Organization associated - — (Vacant)
with Agneultural Universines.

Secretary (Agriculture), Government of Maharashirs, Mumbai — Member
Secretary (Agriculture), Government of West Bengal, Caleutta — Member
The term of the Chairperson of the Authority shall be for a period of five vears or up to the age of 63 vears,

whichever is earlier from the date of issug of this notification and the term of office of its Members (other than the
members, ex afficio) shall be for a peniod of three vears from the date of their appointment.

[F. No. 1-2/2003/5D-V]
S.L. BHAT, I, Secy (Secds)
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